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UJVN Ltd. 
(An Uttarakhand Govt. Enterprises) 

HO. "IJJJWAL" Maharani Bagh, WAS Road, Dehradun.2 
Telephone-0135.2163808 Fax 0135.2763588 

CIN No. U4010IUR200tSGCO25866 Website: www uivnl 

CENTRAL ELECTRICITY REGULATORY COMMISSION 
'41 4th Floor, Chanderlole Building, 36 Janpath, New Deihi-I1000I 

Phone: 23353503 FAX: 23753923 

Petition No. 1451TL12022 Dated: 3.8.2022 
NOTICE UNDER CLAUSE (a) OF SUB-SECTION (5) OF 

SECTION 15 OF THE ELECTRICITY ACT, 2003 
An application under sub-section (1) of Section 15 of the Electricity 

Act, 2003 (the Act) has been made by the Applicant, Warora Kurnool 
Transmission Limited having its registered office at 0-105, Anarud 
Niketan, New Delhi-1 10 021 for grant of separate transmission licence 
for implementation of 80 MVAR reactor at 765 kV Warangal New on the 
Regulated Tanff Mechanism (RTM) mode (hereinafter referred to as the 
transmission scheme) consisting of the following element: 
Scope of the Transmission Capacity Implementation 
Scheme timeframe 
One spare unit (1-Ph) of 80 MVAR reactor 80 MVAR 15 months from 
at 765 kV Warangal New along with (1-Ph) issue ofOM by 
necessary arrangement to take spare CTU 
reactor units into service as per the 
operational requirement. 

2. Central Transmission Utility of India Limited vide its Office 
Memorandum dated 16.11.2021 approved the implementation of subject 
transmission scheme on RTM mode along with identifying the 
implementing agency and also addressed the same to Ministry of Power, 
Government of India and NCT. 
3. The Central Transmission Utility of India Limited vide its letter dated 
4.5.2022 has recommended for grant of separate transmission licence to 
WKTL for executing the transmission through RTM route as mentioned 
in pars-i above. 
4. Based on material available on record, the Commission has, vide 
order dated 2.8.2022 in Petition No. 145/T1J2022, proposed to issue 
separate transmission licence to the Petitioner for transmission scheme 
on the Regulated Tariff Mechanism route as noted in pars 1 above. 
5. A copy of the application, along with its annexures and enclosures, 
made by the Petitioner for grant of inter-State transmission licence to 
Warora Kumool Transmission Limited before the Commission can be 
accessed at the website www.adanitransrnission.com  or inspected by 
any person in the Commission's office by following the laid down 
procedure. 
6. Notice is hereby given in pursuance of clause (a) of sub-section (5) of 
Section 15 of the Act that suggestions or objections, if any, to the 
Commission's proposal to grant transmission licence to the Applicant, as 
aforesaid, be sent to the undersigned by 26.8.2022 at the above noted 
address. The suggestions or Objections received afterthe specified date 
shall not be considered. 
7. The application shall be taken up for further hearing by the 
Commission in due course. Any person who files suggestions or 
objections may in hisl'ner discretion attend the hearing, for which no 
TA/DAshall be paid by the Commission. 

(Harpi-eet Singh Pruthi) 
Secretary 

(A) 1. 41/PGM!AO!SM(JAL.OA)/21-22-O/M of STP (Supply, 
installation, testing and commissioning of CCTV, aLMS, and 
Flow meter Including five year Running, Operation and 
maintenance of Period 60-months, at 50 MID SW Sec-1 68 
and 35 MLD STPSec-123, Noida, Cost. Rs. 112.81 Lao 

(6) 1. 32/C6M1A01SM(JAL-OA)I21-22-MIO SIP (S/F 500 KVADG 
Set with shed & Platform for 54 MU) SF5 in STP-Compound, 
Sector-54) Noida., Cost. 48.98 Lao 

See Section 82 Cr.P.C. 

Whereas complaint has been made before me that 
accused person Sarfaraz S/o Mohd. Yamin Rio H.No. 
453, 2nd Floor, Gali No. 20, Shiv Kunj Apartment, Burari, 
Delhi has committed (or is suspected to have committed) 
the offence E-FIR No. 42683/18 u/s 411 IPC PS. Burari, 
Delhi and it has been returned to a warrant of arrest 
thereupon issued that the said Sarfaraz cannot be found 
and whereas it has been shown to my satisfaction that 
the said Sarfaraz has absconded (or is concealing himself 
to avoid the service of the said warrant). Proceeding 
u/s 82 Cr.P.C. has been initiated in the case. Proclamation 
is hereby made that the said Sarfaraz accused of 
E-FIR No. 42683/18 u/s 411 IPC PS. Burari, Delhi is 
required to appear before this Court to answer the said 
complaint on 24.09.2022. 

By Order: Sb. Mayank Aggarwal 
Metropolitan Magistrate-09, (Central) 

DP/2652/N/22 Room No. 286, Tis Hazari Court, Delhi 

44 U4 U a r1i '311c(RI 1114.  3T 

, P1c4I1 IN-1 

,le{nis 14fl141vii11 qsfl, 1'TPr W. 02, tt-i€, 4s1.ili 
fiois il(, 'aieictt (ar..) 482002 

I-mail : mpphcjabalpu r2ivgntail.com  

rrl4I ft rr 

RU No. 487 Date: 03.08 
"e" PROCUREMENT SHORT TERM TENDER NOTICE 

Office of the Executive Engineer (E&M-l), Vaysi Project, Dakpathar, 
Ltd. Invites online bids from interested parties. Brief summary of ten( 
given below: 

Tender No. 081EE(E&M4)/VP/2022-23 
Name of work : Comprehensive Annual Maintenance Contract (CA 
of Network CCTV Camera system of Vyasi HEP at Power House sit 
Hathiyart & Dam site at Juddo. 
Estimated Cost: Rs 10,75,500/- (GST Extra). 
Date of availability of bid document on website: 06-08-2022 10:001 
Last Date for submission of bids on website: 22-08-2022 upto 17d)01-
For fuUer & further details, kindly visit S-procurement poi 
"http:lluktenders.gov.in" 

Executive Engineer (E&M-I), Vyasl Proje 
"AVOID WASTEFUL USE OF ELECTRICITY" 

Ivalam 
New Okhla Industrial Development Authorit 

Administrative Building, Sector-6, Holds .20l301 (UP. 
Wobsite www.noidaauthorityenline.com  

E-TENDER NOTICE 
E-Tender are invited from firms/contractors registered with IJPLC 
Lucknow for the following jobs against which bids can be uploaded and 
same shall be opened/ downloaded as per schedule mentioned. The 
details and conditions of all tenders are available on NOIDA Authority's 
official website:w.noidaauthorityonline.corn & httpi/etender.up.nic.in. 
Please ensure to see these websites for any changes! amendments 
& corrigendum etc. 

Above Rs. 1.00 Cr. 

Which can be uploaded by date 16.08.2022 upto 5.00 PM. 
Pre-qualification shall be opened/ downloaded on date 17.082022 
at 1100A.M. 

Below Rs. 1.00 Cr. 

Which can be uploaded by date 16.08.2022 upto 5.00 PM. 
Pre-qualification shall be opened/ downloaded on date 17.082022 
at 1100A.M. Principal General Manager 
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